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DIVISION BENCH 0-206
COURT - 11
NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA

C.P. (18)/684(KB)2019

CORAM: 1. HON’BLE MEMBER(J), SMT. BIDISHA BANERJEE
2. HON'BLE MEMBER(T), SHRI BALRAJ JOSHI

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 23R° FEBRUARY, 2023, 02:00 P.M

NANDAKINI CONTRACTORS PVT. LTD.
Vs

SNEEHENATIER OF CHANDNI COMMERCIALS PVT. LTD.

UNDER SECTION IBC UNDER SEC9

Counsel/Authorised Representative appeared physically/through video conference:

None

ORDER

1. Vide order dated 30/01/2023 direction was issued that IRP be present on the next date
in Court, failing which appropriate order will be passed including reporting to the
IBBI.

2. In spite of the above directions Mr. Tuhin Kumar Chatterjee, IRP has failed to appear
before this Adjudicating Authority today. The Registry is directed to report the matter
to the IBBI in regard to non-submission of any progress report since his appointment
as [RP in this matter on 21/03/2022.

3. Issue notice to both, the Operational Creditor and the Corporate Debtor, by speed post
for appearance before this Adjudicating Authority positively on the next date, failing
which appropriate orders will be passed against them.

4. List the matter on 22/03/2023.

et & Sdi-
Balraj Joshi (F5( ¥ ) Bidisha Banerjee
Member (Technical) . Member (Judicial)
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